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ItESUME' OF WOH DONE BY LOX SABRA DURING THE 
SBCOND SESSION OF FIFTH LOIC SABRA 

(MAY-AUGUST, 1911) 

J. DURATION OF SESSION 

Date of commencement • 

Date of adjournment liM die 

Date of prorogation. 

Number of days of sittings I 
Number of hours of sitting.. • 

24th May, 1971 

12th August. 1971 

18th Augu,t. 1971 

59 
396 hour! and 5 minut-:s 
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Summary 

.... Bills pending at the end of the last Session • Nil 

-:2. Bills introduced 29 

"3. Bills passed by aaiya Sab" laid on the Table 6 

4. Bills passed . 29 

·S. Bills referred to Select Committee I 

-<6. Bills pending at the end of the Session vid, pall. No. 361 of Bulletin-
Part II, dated 21.8·I971 6 
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Summar)! 

I. Bill, pending at the end of la,t Seasion " 
2. Bill, introduced SO 

3e Motion of consideration nep:iVed I 

4- Motion for introduction negatived z 
s. Debate adjourned r 

6" Bills withdrawn 7 

7. Part discussed • • • • I 

8. Bill. pendin, at the end of the Sealion 
(JW Para No. 362 of Bulletin Part II 
dated 21-8-1971 S9 

IS 



3. CALLING A1TBNTION STATEMENTS 

SI. Brief subject 
No. 

Name of the Mem-
ber who caUed 

attention 

Name of the Min- Time 
ister tlken 

1 2 3 

Date of 
Statement 

4 5 

H-M 
I. Intrusions of Pakistan army Shri P. K. Dco 

into Indian territory on the 
Shri Ram Niwas 0-37 

East Bengal Border bllinl 
a number of Indian citizens1 
destruction of property ana 
violations of Indian air 
space by Pakistani aircraft. 

The damage caused to crops Shri R. V. Ba de 
by heavy rains in Northern 
India. 

Mirc1ha 

24-5-71 

Shri Annasahib P. 
Shinde 

25-5-1971 

0-25 

3. The misappropriation of over Shri Piloo Mody 
sixty lalth. of rupeea 
from the State Bank of 

Shri K.R. Ganesh 0-35 

26-5-1971 
India, New Delhi. 

4. Shelling by Pakistani loldiers Shri Mukhtiar Singh Shri Krishna 0-30 
in Meghalaya's Garo Hills Malik Chandra Pant 
Diatt. on 25-5-1971, killing 
22 persona. 27-5-1971 

5. The firing on the workers of Shri S. M. Banerjee Shri Vidya Charan 0--20 
Ishapur Rifle Factory on Shukla 
May 22, 1971 resulting in 
death of some employees. 31-5-1971 

6. The incidents of robbery in Shri Bibhuti Miahra Shri K. Hanu-
various trains in Bihar. mantbliya 

1-6-1971 

7. The threat of the closure of Shri Madhu Danda- Shri A.C. George o-:z8 
Cotton Textile Mills in the vate 
country. 2-6-1971 

8. The discovery of a pro-Pakis- 8hri Tridib Chau-
tan espionage ring in dhuri 
Calcutta involving a former 
Cabinet Minister and a 
Deputy Minister of West 
BengalGovt. and one ex-M.P. 

Shri Ram Niwas 
Mirdha 

3-6-1971 

0--43 

9. The spreading of Pollo in Shri Shuhi Bhushan Shri Uma Shanker 0-15 
Delhi. Dixit 

------------------------- -------
16 
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I 2 3 4 s 

H-M 

10. The outbreak of Cholera Shri Chlntamani 
among refuaeet from Bmgla Paftiarahi 
Delh. 

Shri Uma ShaDkar ~  
Dixit 

7-6-1971 

II. Decision of the Britiah Shri Piloo Mody' Shri LaUt Narayan 00-27 
Government to scrap Indo- Mishra 
British Trade Agreement of -------
1939. 8-6-1971 

12. The unearthing of a long Shri ShashiBhuahan Shri H.N. Bahu-
dista nee call racltet in Delhi. sana 00-16 

13. Pakistan's use of Ravi water Shri P. Gangadeb 
even after the expiry of the 
Agreement in April, 1970. 

9-6-1971 

Dr. K.L. Rao 00-19 

10-6-1971 

14. The refusal by Andhra Pra- Shri Indrajit Gupta Shri Balgovind 0-34 
desh, Tamil Nadu and BODIe Verma 
other States to accommo- ______ _ 
date evacuees from Bangia 11-6-1971 
Desh. 

15. The non-procurement of far- Shri Anant Prasad Shri ADnasahib P. 00-26 
mers' entire produce at the Sharma Shinde 
price fixed by Government, ----__ _ 
non-lifting of entire pro- 14-6-1971 
cured produce and non-
payment of sale price there-
of In various States. 

16. The Io-{,oint rise In the Cost Shri S. M. Banerjee Shri K.R. Ganeab 00-30 
of Livtn8 Ind«'X justifying 
increase in the Dearness 15-6-1971 
Allowance of Central Govt. 
employees. 

17. The sea erosion on Kerala Shri C. K. Chand- Dr. K. L. Rao 
cOBstal belt. rappan 

16-6-1971 

18. The criminal conspiracy by Shri Shashi Bhushan Shri Pratashehand 00-4, 
some officials of the B. Sethi 
O.N.G.C. Involving 50 
lakhs of rupees. 17-6-1971 

19. Heavy ftoods In Bihar. V.P., Shri Ramavatar 
West Bengal and Assam. Shastri 

Shri Baijnath 
Kurecl 

18-6-1971 

20. The removal of sculptures 
from Khajuraho, thea sale 
to foreign countries and lale 
of a statue of Lord Vishnu 
stolen from Chamba to a 
U.S. buyer. 

Shri Vikram Maba;an Shri Siddharatha' ()...2C) 
Shankar Ray 

21-6-1971 
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1 2 3 

21. The air droPping of Chinese Shri Bibhutl Mlahrl 
literature etc: for. NlzaUtfes 
by I Chinese plane in 
Monghyr district of 
Bihar. 

4 

8hri Ram Niwas 
Mirdha 

22-6-1971 

s 
H.M. 
<>-32 

22. The uniliteral action of Shri M. Kalyanaaun- Sbri Suraldra Pal <>-23 
Ceylon in changing the dlram Singh 
basis for the grant of Ceylon -------
citizenship adversely affecUul . 23-6-197;1 
the.persona ofIndlan origin. . 

23· Carrying of American arms to Shri R.V. Bade I Sardar Swaran Singh Q-.45 
PakistaB by, two Pakistani 
!lbips in violation of the 24-6-197;1 
ban on the sale of arms to 
Pakistan imposed by U.S.A. 
in March last. 

24· The permission given ~ the Shri S.M. Banerjee Prof. Sher Singh 0--1& 
Central Gov(·.tO""the ort. 
ofU.P. to issuean Ordinan- 28-6-1971 
ce nationalizing the sugar 
industry in the State. 

25· The anti-Indian riots in Nepal Shri B.R. Shukla Shri,surendta Pal 0--16 
resulting in about 1000 Singh 
Indians leaving Nepal for 

29-6-1971 Bihar. 

26. The acute shortage of coal in Shri Mukhtiar Singh Sbri S. Mohan <>-50 
the country. Malik Kumaramanglam 

27· The notice served on India Shri Bakshi Nlyalt 
by the British authorities 
to terminate the Indo-
British Trade Agreement of 
1939. 

30-6-1971 
Shri Lalit Narayan 

Mishra 

2-7-1971 

,/' 28. Heavy floods in Kerala. U.P. Shri Birendra Singh Dr. K. L. Rao 
and Bihar. Rao 

5-7-1971 

29. The supply of arms to Paltis- Shri Madhu Danda- Sardar Swaran <'-55 
tan by U.S.S.R. and france. vlte Singh 

30. The crossing of the cease-fire Shri Ramsahai 
line by Pakistani infiltraton Pandey 
in Jammu & Kashmir. 

31• 

32. 

The malpnu:ticel by certain 
.hipping companies in the 
import of newsprint through 
the S.T.C. resulting in loss 
of foreign exchange. 

The decision of U.S.A. to 
supply arms to Pakistan 
under personal orders 
of President Nixon. 

Shri Madhu Dan-
davate 

Shri G.P. Yadav 

------
6-7-1971 

Shri Krishna 
Chandra Pant. 

7-7-1971 
Shri Raj Bahadur 

8-7-1971 

Sardar Swann Singh 0-38 

12-7-1971 



19 

I 2 3 4 5 
~~ .--.. ---

33 • .; ~~ t1)e ~  Minis-
H.M. 

Shri NUllehalIi ~ . ~ 0--.20 
- ter or I Nadu demand.: Shivappa " 

~ ~  Govt. 3 ~  
should rere" the Cauvery 

~ Oupute t.o ,J Trib,una •• '-. ,.:,,,-' ,t:" ....... " .:/ ( 

~3 . .~ ~ ~  _ . . ~  5 Shri H. N. ~ 'it<.ri8 ,I' 1--02 

~  ICI p 9'len In Ipore ~ ~  ,\ 
pedal Jail, Calcutta on 
. ~ luly, 1971. p: ~ ~  , -; 

35· The violation of security rules Shri S.M. BanerJee ',Sbri'Iaa;ivaft Ram 0-26 
~ . . men and 

pIctures talieit by them of 15-7-1971 
army installations in Assam 
and Tripura. 

36• The blowing up of a railway Shri Tridib Chau- Shri K. Hanuman- 0-30 
track between Majdia and dhuri thaiya 
Burnpur in Sealdah 
Divison of Eastern Railway 16-7-1971 
by Pakistani sabotcun. 

37. The fake ~ Dotes worth Shri R. Balaltrishna Shri K.R. Ganesh 0-38 
several crores earing dup- Pillai 
licate number of offiCIal 19-7-1971 
notes put into circulation 
in the country. 

"38. The agreement between Nepal Shri Hari Kishore Sardar Swaran ~  

and China wherein China Singh Singh 
has been permitted to sur-
vey Teral border near 20-7-1971 
India. 

39. NOD-availability of Soviet aid Shri P.R. Das MUDSi Shri K. Hanuman- (\-28 
for the r,roposed Calcutta thaiya 
Tube rai way. --------

21-7-1971 

40. The flight of two Pakistani Shri Surendra Shri Jagjivan Ram 0-40 
Airforce Mirage aircrafts Mohanty 
over the Srinagar airport. 23-7-1971 

_41. The move of the foreign oil Shri Vayalar Ravi Shri Prakash chand ~  

companies to increase the B. Sethi 
erice of crude oil imported 
y them. 28-7-1971 

42. Pakistani shelling into Indian 
, territory in Assam and Tri-
pura killing ten personR. 

Shri AtaI Bihari Shri Krishna 0-5S 
Vajpayee Chandra Pant 

I 29-7-1971 

43. The crash of one HF-24 air- Shri Jyotlnnoy Bosu Shri Jagjivan Ram 0_10 
craft near Bangalore on the 
27th July, 1971. 30-j-1971 

-44. The recent dislocation of N.R. Shri Ram Shekhar Shri K. H&numan- 0-37 
Railway steamer service in Prasad Singh thaiya 
the Ganges Opposite KUl'7.i, 
Patna causing harassment 2-8-1971 
to passengen •• 
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I 3 5 

H. Me 
o 0 

"45 The breach in Guptl Bendh ~  00 

Dr. It.L. ~  0-331 
posina Oil. tJu'ejt to Bemmi 
Oil Refinery. 5-8-1971 

46 President YahlJI Khan's stete- Sbri Suner GubI Serdar Swlltali 
ment that ~ Mujibur Sinah ()",-43i 
Rebman mlY be exeatted. 

9-8-1971 

47 The police ftrina OIl the priso- Shri KriabDI Chandra Shri Ram Niwu C)......o4'P 
nen in AuDaol jail resulting HaJder Mirdha 
in de.th of 9 prisoners. 

10-8-1971 



Number of Divisions held 

Subject 

1 

Budget (Railways) for 
1971-72 

Budget (General) for 
1971-72 

4. DIVISIONS 

S. FINANCIAL BUSINESS 

Date of 
~.~  

Oate(l) of discuslion 

2 

24-5-71 

3 

(0 """.Y Ba'" 

26-S-11 
27-'-71 
28-S-71 
31-S-71 
1-6-71 

l General Discus.ion 
J 

14-6-71 l Discussion and volin, on 
1 S-6-1 1 r Demands for Grants 
(ia) General Buclpt 

2-6-71 
3-6-71 
4-6-71 
7-6-71 
8-6-71 
9-6-71 
10-6-71 

1 IG .. " .. Di."' ..... 
Dilcussion and volin, 
on Demands for Grants 

. 22-6-71, } 
23-6-71 Home Mairs 
24-6-71 

} Irri,ation and Power 

29-6-71 - CODJllJllUDic:adonl 

29-6-71 
30-6-71 
1-7-71 

1-7-71 
2-7-71 

2-7-71 
5-7-71 J 
6-7-71 

21 

~ Labo; and Rehabilitation 
] 

} Steel and Mines 

} Foreian Trade 

Time 
takco 

H. M. 

0-5)' 

4 sr 

1 04! 

23 12: 

9 58 

.. 17 

6 54 

6 16 

6 ()(). 



1 I 3 

'_,,1 !i:: ,': .. ;...;p ~ H. M. 

6-7-71 - retroleum and Chemicals 4 20 

".I ,': 

7-7-11 } ~  and Broad-
8-7-71 casting 

8-7-71 " 

'''!4Uu;J ~~  . 1 ~  J Defence v 8 S7 

.. 

:SuppleiDcotary Demands S-8-71 
for Grants In respect 
of Budget (General) 
for 1971-72 • 

• Discussed together. 

Tourism and Civil Aviation 3 S7 

13-'-71 

14-Mr 

14-7-11, 
15-7-11 
,;", 

15-1-71 
16-7-71 
19-7-7· 

19-7-7' 
20-7-71 
21-7-71 

21-7-711 

21-7-71 

} ·Bducation and Social 
Welfare 

·l>epartment of Culture 

} Industrial Development 

~ 
J 

} 

Alriculture 

Bxtemal Affairs 

Heal!h and Family Plan-
Ding 

Works and Housing 

Shipping and Transport 

TOTAL: 

21-7-71 1 Finaace 
at 6. 10 P.M. Law and Justice 
GuiUocincd Planning 

Atomic BnerlY 
Companr Mairs 

Parliamentary Affair, 
Science and Technolo&'Y 
Supply 
Lok Sabha 
Rajya Sabha 

4 S8 

8 07 

./8 01 

3 04 

2 03 

o 29 

119 23 

J 
BlcctronlcS 

Secretariat ~  Vice-President 

9-8-71 Discussion and voting on 
Supplementary Demands 
for Grants (General). 

1 22 
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1 2 

H. M 
(ii.') ......... ftepeot .f tbe Valoa tenitory 01 M .... ".. 

! J "I} f' ..... 0" ~   ~.~ i  .  , 

Demand. for Grants in (Harlier 10-6-71 1 Discussion and voting on 
respect of Budget Sesslon- 11-6-71 J Demands for Grants 
(Manipur) for I' '. , ~ . .  
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@Discuslionand votina on} 3 29 

Demands for Grantl. 

(vi.') Baqet iD respect of the State 01 Weet ...... 
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tGenerai Discussion. 1 
tDiscussion and voting on ~ 6 46 
Demands for Grants. J 

tDiscussed together, along with the Statutory Resolution re: approval of the Pro-
clamation ~  by the President in relation to the State of West Bengal and 
motion for consideration of the West Bengal State Legislature ;(Delegation of 
Powers) Bill, 1971. 
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6. LEA VB OF ABSENCE 

'I ". PerioIIa ~  Jeave 
NlJlIe of Member ...mUd 

Shri 1. Rameahwar RIO · 24-'-11 to 10-6-71 
Maharaja Martand Sinah 25'+71 to 2-4-7' 

and 
24-5-71 to 20-6-71 

Shri Amrit Nahata . 24-'-71 to 10-6-71 

Shri Sbribilhna AprwaJ . 24-5-7fto ZI-7-11 
8hri N.K.P. Salve . · 25+71 to fJ-7-71 
Shri ]harkhande Rai · 24-'-71 to 21-7-71 
Shri Shrikrishna Agarwal • . 22·7-71 to 121-8-71 

Rajmata Krishna Kumari Jodhpur · 31-'-71 to 27-7-71 
Sbri A.K. Sen · 9-6-71 to 6-8-71 

J 

} 

Date when 
leave 
sranted 

2-8-,1 

,-8-71 
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8. OAm OR APFIRMATION 

SI. Consti- ~  Date 
No. Name tuency State oath a-

tion-

~ 
1 *Shri C.C. Gohain North Bast Aeeam ~  (oath) 24-S-,1 

Frontic! Tract 

2 Shri Jambuwant Dbote Nagpur Maharuh- Hindi (oath) 24-,-,1 
tra 

3 Shri ViIbluldra Sinah Mandi Himachal En,Ji8b (oatb) 24-,-,1 
Pradesh 

4 Shri Shyam Sunder 
Mohapatrl 

Baluore Ori •• a Bnglish (oath) 26-S-71 

S Shri KUlholt Ladakh Jammu and Hindi (oath) 21-6-,1 
Bakula KasbmiI .... 

6 *Shrimati M. Godfrey Enalish (afBr-
mltion) 

21-6-,1 

-Nominated by the President. 
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9. OBITUARY REFBRmIlCES 

S1. Name anel partic:ularl of Membenhip Dateo! Date on Time Remub· 
No. death wbich taken 

reference 
made 

2 3 4 5 6 

H.M. 
1 Chowdhury Abu TaJib. sitting Mem- 20-5-71 24-5-71 t .. ber of Lok Sabja. 

2 Shri P. Muthiah. Member ofthe Third 15-4-71 24-5-71 
Lok Sabha. 

J 3 Shri Deven Sen. Member of the 29-4-71 24-S-71 
Fourth Lot Sabha. 

4 Dr. Sisir Kumar Saba. Member oftbe 
Third and Fourth Lot Sabba. 

9-6-71 15+71 0-06 

S Shri Sri Prakaaa. Member of the Cen-23-6-71 24-6-71 0-18 
tral ~  Assembly. Consti-
tuent sembly. Provisional Par-
liament and the Firat Lolt Sabba. 

6 Three Soviet Cosmonauts of the 30-6-71 1-7-71 0-03 
Spaceihip SOYUZ-II. 

7 Shri Rup Narain, Member of 
Firat and Second Lolt Sabha. 

the 4-7-71 6-7-71 00-05 

8 Shri B. Narayanan. sitting Member 26-7-71 27-7-71 1 After obi--
of Lot Sabha. 

I tuary re-
ferences, 

r00-07 
the House-
wa. ad-
journed 

} 
for the-

Shri Bhaskar NaralID ~ . Mem- 23-7-71 
day. 

ber of the Third .ok Sa hi. 
27-7-71 

10 Pandit Binooanaod Jha. Bitting Mem- 9-8-71 9-8-71 0-.20 
ber of Lok Sabha. 

II Shri Dhirendra Kanta Labiri Chou- 3-8-71 10-8-71 1 '! dhury, Member of the Central 
Legislative Assembly. ~  

'I-12 Shri M.P. Sinha, Member of the Cons- 9-8-71 10-8-71 ) 
tituent Assembly. 
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~ . PANEL OF CHAIRMEN 

Memben nominated Date of nomination 

~. Shri Kamal Natb Tewari , 
I 

Shri R. D. Bhandare 
I 

2. I 

3· Shri N. K .P. Salve 
I 
28-5-71 

>-
4· Sbrimali Sheela Kaul I ,. Dr. Saradlab Roy I 

I 
6. Shri Era Sezbiyan J 

II. PAPERS LAID ON THB TABLE 

(i) By Government ..........••••••.......... 784 

:eii) By Private Memben ...................... Nil 
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12. PBKSONAL EXPLANATION UNDBR RULB :fS1 

Briof subject Name of M#mbor 
who made the nate Timetaketl 
personal explanation 

H.-M. 
,Certain remarks about Rajmata Rajmata VUaya Raje 14006-71 0-02 

Vii'ya Raje SciJldla made by Scindia 
Stu"i $.M, Banerjee in the Houle 
on a6-3-71. 

29 
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14. QUESTIONS 

(i) Starred 

Number of Questions put down in Question Lists 
Number of Questions orally answered 

(II) Vostarred 

Number of Questions put down in Question Listl] 
and wnnen an swers furnished 

(tin Slaon Notice 

Number of Questions put dowa in Question Lists 
Number of Question. orally an swered 
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tB. STATrlMi"NTS BY MINISTBItS 

(i) SlIO-fbOto .tate ...... n made/laid UDder Rule J7a 

:SI. Subject Name of Minister Date 
No. 

t ~ 3 " ----_. 
I Situation in Bangia Desh. Shrimati Indira Gadi a.t-J-71 

2 Sugar policy. Shri Faltbruddin Ali Ahmed as-J-11 

~ Dacoity and. murder in ]90 s.bri K. ~ 
Down Patna-Motamah PII-
senger train on the niaht of 
Ma)' 24/25, 1971. 

-4 Government business for the Shri Raj Bahadur 
week commencing the 311t 
May, 1971. 

, Nomencltiurn of Minlauiu to. Sbri a.; Babadur 
be used in Parliamentary pa-
pers issued in English. 

~ Appointment QC Onc-IJUID Cora- SllIi Lalit NII"8yan .~ . 

mission of Enquiry ~ the 
SSP-led Government in ihar 
&cainst the Minister of Foreign 
Trade. 

7 GarernmeiK buiness for the Shri. Raj Bahadur 
week commencing the 7th 
June, 1971. 

-"'fI, Collision between trains at Shri K. lIbnumantbaiya 
Gonda Station of the Nonh 
Eastern Railway on 5-6-71, 

9 Government business for the ShI'i aaj Blhadur 
week commencing the 14th 
June, 1971. 

10 Correctingtheinformationgiven Shri Y.B. Chavan 
by the Minister of Finance 
in the House on 10-6-11 d.ur-
ing the course of reply to the 
general discussion on the 
General Budget 1971-72, re-
garding price of ~ . 

11 Appointment of representatives 
of workers on the Board of 
Directors of Hindustan 
Steel Limited . 

Shri S. Mol1an Kumara-
manglam 

• Statement1l were laid on the Table. 

41 

aB-s.-71 

as..S-11 

~  

2-6"'11 

4-6-11 

7-6-71 

11-6-71 

14-6-71 

'i_e taken 
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H. M. 
~  

0.-08 

0.-08 ""-

00-01 
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--01 
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o_la 
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1 2 3 

la Government  business the  the 8hrl Raj BahadUl 
week commencing the 21St. 
June, 1971· ' 

.13 Visit of Prince Sadruddin Aga Shri R.K. Khadilkar 
Khan, the U.N. High ~ 
missioner for Refugees. 

" 
18-6-71 

18-6-71 

'Collision between a train and a 
. shunting engine at Varanasi 
station of the Nonhern Rail-
way on 22-6-71. 

Shri K. Hanumanthaiya 23-6-71 

1, Visit to certain foreign countries 
by the Minister of External 

Sardar Swaran Singh 25-6-71 

Affairs. 

16 Certain change in the order of 
discussion' and voting of the 
Demands for Grants (General) 

Shri Ra( Bahadur 25-6-71 

-1971-72. 

17 Recovery of the Vishnu Idol 
stolen from Hari Rai Temple, 

"Shri Raj Bahadur 25-6-71 

Chamba. Himachal Pradesh. 

18 Appointment of a Minister of Shrimati Indira Gandhi 29-6-71 
Cabinet rank as Minister with-
out portfolio to deal with the 
problem. relating to West 
Bengal. 

19 Train accident between Hotar Shri Mohammed Shan 7-7-71 
and Malabat stations on the Qureshi 
Eastern ailway on 6-7-71. 

20 Government business for the Shri Raj Bahadur 16-7-71 I 
week commencing the 19th 
July, 1971 . 

21 Appointment of a Committee to Shri Prakash chand B. 16-7-71 
investigate intooenain aspects Sethi 
of the working of the Oil 
and l\:aturai Gas Commis-
sion. 

22 Collapse of a rortion of the Shri S. Mohan Kumara-" 19-7-71 
roof of Steel Melting Shop manglam 
of Rourkela Steel I lant. 

23 Punctuality of trains. Shri K. Hanumenthaiye 19-7-71 

24 Govemment business for the Shri Raj Bahadur 
week commencing the 26th 
July, 1971. 

"'Statements were laid on the Table. 
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**The Minister ofParJiamentary Alfdrs ma'-'e the statement on behalf ofthe Minis-
ter t'fF..cIucation and .~. 



43 

" 2 3 4 S 

.H--M. 

2S Government bus/ness for the Shri Raj Bahadur 31-7-71 / O-OS 
week commencing the 
August, 1971. 

2nd 

26 Collision between trains at Vlta-Shri K. Hanumanthaiya 2-8-71 0-02 
danga Road 'Btation of' the 
Eastern Railway on 31-7-71. 

27 Recommendations of the Central Shri Fakhruddin Ali 4-8-71 0-06. 
Land Reforms Committee. Ahmed 

28 Government business for the Shri Raj Bahadur S-8-7I 
/ 

Q-07 
week ~  the 9th 
August, 1971. 

29,-Treaty of Peace, Friendship and 
Cooperation between the Re-

Sardar Swaran Singh 9-8-71 0-0% 

pubJicQfIndiaand the Union 
of SovietSociaJist Republics 
signed on 9-8-1971. 

30 Reported trial of Sheikh Shrimati Indira Gandhi 12-8-: I 0--1C) 
Mujibur Rehman ~ the mili-
tary regime of Pakistan. 

(i1) Statement under Dlrecdon II!! 

~ .. _---

Brief Subject 
Name of Member 
who raised the 

Minister who replied Date Time 

Certain information given 
by the Minister of State 
for Information and 
Broadcastingin the House 
on 8-7-71 about land for 
construc:ting the Radio 
Station building at Cut-
tack. 

matttr _____ __ 

Shri Surendra 
Mohanty 

Shrimati Nandini 
Satpathy 

.. ----------

taken 

H-M 

0--13 

._---_. __ .. _-
(111) Correctiag informadon unclel'DirectioD 16 

SI. 
No. 

Bricf Subject 

---,---__ MO, .....-..-___ • 

2 

Name of Minister Date Timctaken 

3 4 

----------------------- H M. 
*1 Correcting the reply given on 

2S-6-7I to Starred Question 
No. 736 regarding cultivation 
of opium . 

Shri K. R. Gancsh 

.. --.. ~ ~ ~. . . .. ---------" .. ~. ~ . . ---. 

*Statemcnt was laid on the Table. 



I 2 3 " 
*a Correctina the IDswer liven on 

7-6-71 fQ alQlplementary ~ smi iltbstchud S-7-71 
Starred Question No. 313 B. -Sethi. 
reprdins utilization ofRostam 
Crude Oil. 

3 Corm:tiDl the answer given on Shri Krishna Chaadra Pint 1.-7-71 
30-6-71 to supplementary on 
Starred Question No. 814 re-
gardiDl appointment of a 
lawyer to .. sist the procee-
dings of the Netaii Enquiry 
Conuniuion. 

4  C lrrecting the answer given on Dr. (Smt.) Sarojini 
11-6-71 to Starred Question Mahi.hi 
No. 439 Npl'ding repnICft-
tat ion against increased fees 
in Flyina Cluba. 

, Correcting the answer given on Shri Ghanshyam Oza 
3-8-71 to I supplementary on 
Starred QUatlon No. 1534 
regarding setting up of new 
large scale projects in Punjab. 

6 Correcting the answer given on Shri K.S. Ramaswamy 
2-7-71 to a supplementary on 
Starred Quef ~ Nc>. 8S. 
regarding Report of Enquiry 
OImmisalon on the National 
FitDCII eo..,. OrpAOalion . 

. -.. -._-----.. -.----.. _----
.Sta1ement was laid on the Table. 
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19. STATBMENT SHOWING TIME TAKEN ON VARIOUS KINDS 
O· BUSINESS 

BuaineaB 

BILLS-
Ca) Government Bills 
(.l) :Jrivate Members' Bills 

BUDGBTS-
(a) Railway Budget 
(b) General Budget 
(c) Budgets in respect of States/Union territory under 

President's rule 
CALLING ATTENTION NOTICES (Rules 197) 

DISCUSSIONS-
Ca) Half-an-Hour Discussions (Rule 5S) 
(b) Short Duration Discussions (Rules 193) 

MOTIONS (Rules 191 and 342) 
QUESTIONS 

RBSOLUTIONS-
(a) Government Resolutions 
(b) Statutory Resolutions 
(c) Private Members' Resolutions 

STATBMENTS (Rules 3S7 and 372 and Directions 16 and 
II,) . 

OTHER MATTERS such as Oath or Affirmation, Papers 
laid on the Table, Obituary References etc. 

--- --------------
Time 
taken 

H. M. 

'"73 31 
14 2I 

19 03 
120 4S 

"'*8 44 
24 33 

10 27 
18 02 
1$ 05 
S6 02 

1 03 
... ··4 32 

12 27 

2 48 

14 42 

396 OS 

Percentage 
to the total 

time 

18·6 
3. 6 

4. 8 
30 'S 

2.2 

6'2 

2 .• 
4·5 
3. 8 

14'2 

0'2 
1 '2 
3. 2 

0'7"-' 

3'7 

100'0 

-- ----
.Includes time taken on Statutory Resolutions [vide S. Nos. 2, 4, 6, & 8 of 

Statement 16 (ii) pp. 37-381 which were discussed together with the motions for 
coDSideration of the related Govt. Bills tJide Statement 2(1) pp. 2-6 • 

•• Bxcludet time taken on Budget in respect of the State of West Bengal which 
WM-clilcuased along with Statutory Resolution[ctJide S.No.8) of Statement 16(ii) 
pp. 37-38] and motion for consideration of the related Govt. Bill vids Statement 
:a(,)Pp. 2-6. Time taken has been shown against Govt. Bills • 

••• Excludes time taken on Statutory Resolutions [vide S. Nos. 2. 4, 6 & 8 of State-
ment 1611{) pp. 37-38J which were discussed together with the motions for consi-
dention of the relatea Govt. Bill, tJide Statemen: 2( I) pp 2-6. Time taken has 
been mown apinlt Govt. Bills. 

45 
GMGl'PMD-LS I-I992(E)LS 23-10-71-700. 




